p>Title: Regarding business of the House scheduled for the day.

MR. SPEAKER: Please sit down. Everybody should occupy their seats. May | explain to the Members what the positionis? Please try
to understand the exact position. | have received Privilege Notices from two hon. Members. As you all know, Privilege Notice gets
precedence over the other business before the House. After this is disposed of, I will take up the Adjournment Motion Notice on which,
as | said, | would permit you. Then, there are other Adjournment Motion Notices on which | will permit the Members to make their
observations. Thereafter, the regular 'Zero Hour' will start. If you all cooperate, everybody will get an opportunity. At least, for one day, |
want cooperation from every Member so that we can dispose of the business.

SHRISONTOSH MOHAN DEV (SILCHAR): We are cooperating everyday and that is why, we are winning.
MR. SPEAKER: The way you are standing up in between is not treated as cooperation.

| am going to give opportunities to all those who should get the priority. Since tomorrow is 'Women's Day', Shrimati Margaret Alva has
requested me that tomorrow being a holiday, she wants to say something about the Women's Reservation Bill. She will also get the
priority.

However, let me make up my mind on how | go about the business. Please cooperate with me. Shri Priya Ranjan Dasmunsi has also
requested me to give him an opportunity because he wants to raise the Iraq issue. | am going to give opportunities to all, provided you
cooperate with me. Otherwise, everything will go as it happens every day. Please do not do that, and this is my request.
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MR. SPEAKER: Now, | am going to take up the Privilege Notice as per the procedure. | have received notices on
the question of privilege from Shri Ramji Lal Suman and Dr. Raghuvansh Prasad Singh against Kumari Mayawati,
Chief Minister of Uttar Pradesh, for her reported statement that Members of Parliament earn money by way of
commission from MPLADS funds. | have received this notice today.
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MR. SPEAKER: This is the notice which | have received from both of them. The matter is under my consideration.
We may take up the matter in due course of time.

...(Interruptions)
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MR. SPEAKER: You are not prepared to listen to the request that | have made earlier. Nobody wants to listen to it.
Please sit down. | am going to give a chance to everybody. You need not stand and shout in the House. s <t &
T G &7 AT AAFAT AT % G 90 A9t TR S &l

You must respect your voters who have elected you to this place. | have read the notice. The procedure is clear.
Notices have been received from both the Members. | have said that the matter is under my consideration, there is
a procedure which | will follow, and that in due course of time you will be permitted to speak in the House.
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MR.@%;’EAKER: Now, | am on the notice for Adjournment Motion. | have permitted Shri Prabhunath Singh to speak.
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MR. SPEAKER: Nothing of what Dr. Raghuvansh Prasad Singh says should go on record.
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MR. SPEAKER: syt 191 srame =nfay? o7 o9 337 o stam@ g, =78 & wiae &= gl if you want a reply from me, you sit
down. | will give you a reply.
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eqe Agley : onft e 43| After | told him, he sat down. Now | have to allow him to speak in the 'Zero Hour'. There is

nothing new before the House. | have requested earlier that every Member should co-operate with the Chair. @&
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SHRI RUPCHAND PAL (HOOGLY): Sir, it is the prerogative of the Chair to determine the priority. Some of us have
been waiting to raise the important issue of Iraq. The Government of India is succumbing to the pressure of the US.
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